
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 12.11.2021 (FRIDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

02:00 PM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, Member (Technical) 

 

Part Heard 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

1. Comp App 

(AT)(CH)(Ins) 

No. 220/2021 

L RamaLakshmamma 

V 

State Bank of India 

WITH 

Arjun syal Manjira 

Dasgupta 

Abishek Anand for IRP 

2. Comp App 

(AT)(CH)(Ins) 

No. 221/2021 

L Madhusudan Rao 

V 

State Bank of India 

Arjun syal Manjira 

Dasgupta 

Abishek Anand for IRP 

3. Comp App 

(AT)(CH)(Ins) 

No. 214/2021 

& IA 

No.430/2021 

Mantena Laboratories Ltd 

V 

Edelweiss Asset Reconstruction Company Ltd 

C Raghu V.V.S.N Raju 

 

For Hearing 

4. Comp App 

(AT)(CH)(Ins) 

No. 207/2021 

Raja John 

V 

R. Raghavendraan RP of Spring Field Shelters P Ltd & 6 

ors 

R.Kannan PCS B. Dhanaraj 

Caveator for Respondent 

5. TA No. 

49/2021 

(Comp App 

(AT) (Ins) No. 

688/2020 

Udhyaraj Patwardan RP for Ind Bharath Energy (Utkal) 

Ltd 

V 

Tata Capital Financial Service Ltd & 10 Ors 

Satendra K Rai 

Abhjeet Sinha 

Niraj Kumar 

Pravar Mishra 

Vatsala Rai 

Durga Manda R1 

Saratha Sakdev  

Ramakant Rai 

Shivkrit Rai  

Mehak Suri R2 

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

6. Comp App 

(AT)(CH)(Ins) 

No.137/2021 

M. Rafi 

V 

M/s. Spectrum Hi-Style Shoppers Private Limited 

G. Vairava 

Subramanian 

B. Raghupathy 

A. Kandan 

M. Sreedar 

Umesh Babu 

7. Comp App 

(AT)(CH)(Ins) 

No. 161/2021 

Ajeesh Kumar S & 8 Ors 

V 

Kerala Industria Infrastructure Development Corporation 

& 3 Ors 

Eshwar Sabapathy 

Jayaraj-Change of 

Vakalat not filed 

 

Respondent Served-No 

Appearance 

8. TA No. 

27/2021 

(Comp App 

(AT) (Ins)No. 

1235/2019 

E N Palanisamy 

V 

Bank of Baroda & 3 ors  

Anup Kumar Surana & Surana R1 & R2 

Prapti Mehta RP  

Kalyan Jabakh 

 

Copy to:  

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                                 (Chennai Bench) 

For Assistance,         

 1.Dy.Registrar - PH No. : 044-2888 0500 

               CELL   : 99402 25692 

 

2.Court Officer  - PH No. : 044-2888 0450 

                      CELL  : 94458 92169 

 

 

http://www.nclat.nic.in/

